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Sugar Production

*418. SHRI MADHU LIMAYE:
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the cstimated sugar production dur-
ing the last crushing season ;

(b) the prevailing retail
during the last 3 months ;

(c) the average cost of production and
its break-up per tonne in U.P. Bihar,
Maharashtra and the South ; and

(d) the average profit made per tonne
by the units in these three areas sepa-
rately ?

price/prices

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) 22.48 lakh tonnes.

(b) A statement giving the required
information is placed on the Table of the
Sabha. [Placed in L'brary. See No. LT-
2356/68).

(c) and (d). Cost of production of sugar
depends on several factors like cost of
sugar-cane, actual recovery, duration of
the crushing, cost of stores, salaries and
wages, depreciation, mainienance and re-
pairs, other overheads and return on capi-
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tal employed. As different factories and
zones paid different prices for sugarcane
the cost of production may vary from zone
to zone. The last study was done by the
Sugar Enquiry Commission for 1963-64.
In 1967-68, however, Government fixed ex-
factory prices for only 609, of the produc-
tion requisitioned by it for controlled dis-
tribution. Price is not fixed on a State-
wise basis, but on the basis of 5 zones re-
commended by the Sugar Enquiry Com-
mission after taking into account the mini-
mum price of sugarcane fixed by Govern-
ment, average actual recovery and duration
of scason obtained by sugar factories in
the respective zones. A Statement show-
ing the final levy prices on zonal basis
fixed for 1967-68 is laid on the Table of the
Subha.  [Piaced in Library. See No. LT-
2356/68).

Rice from Haryana for Central
Reserve

*419. SHRI B. K. DASCHOW-
DHURY : Will the Minister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it is a fact that Haryana
Government have agreed to give 1.5 lakh
tonnes of rice to the Central reserve this
year

(b) if so, whether it is a fact that the
Punjab and the Harvana Governments have
requested the Centre to exclude Delhi and
Chandigarh from the present rice zone
covering Haryana, Punjab, Himachal, Delhi
and Jammu and Kashmir ; and

(¢) if so, what are the reasons and how
far Central Government bas agreed to
this ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) 1.5 lakh tonnes is the
quantity the State Government expect to
procure during 1968-69. Out of this they
may give 1.2 lakh tonnes to the Central
pool.

(b) No, Sir.

(c) Does not arise,





